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LEGISLATIVE ASSEMBLY SECRETARIAT
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FOURTH REPORT OF BUSINESS ADVISORY COMMITTEE
(EIGHTH LEGISLATIVE ASSEMBLY)
The Fourth Sitting of the Business Advisory Committee was held on
Friday, 20th March, 2026 at 03:00 P.M. to discuss and decide the allotment of
time for the Government Business for the Second Part of the Fourth Session

of the Legislative Assembly, scheduled from 23rd March, 2026 to 25t March,
2026.

The Hon’ble Speaker/Chairperson of Business Advisory Committee
informed the Members that the sittings of the Legislative Assembly will
commence at 11.00 A.M. from 23.03.2026 to 25.03.2026 and Vande Mataram
will be played in full in the first sitting of the House with Hindi Subtitles
displayed on tabs of the Hon’ble Members as well as on the live screen. The
Committee took the following decisions-

1. On Monday, 234 March 2026, Special Mention (under Rule-280) will be
taken up. Hon’ble Chairperson of the Committee on Public Accounts will
present First, Second and Third Report of Committee on Public Accounts.
Hon’ble Chairperson of the Privilege Committee will present the Second
Report (Interim Report) of the Privilege Committee. Further, all remaining
CAG reports and Notifications/Annual Reports received from various

department will be laid in the House.

2. On Tuesday, 24t March, 2026 (11:00 A.M. to 01:00 P.M.), Hon’ble Chief
Minister/ Minister of Finance will present the Annual Budget and related
Business.

3. On Wednesday, 25 March, 2026 (11:00 A.M. to 05:00 P.M.), discussion,
consideration and passing on Annual Budget will be held, Special Mention

(under Rule-280) and other listed business will be taken.

The Committee authorized Shri Mohan Singh Bisht, Hon’ble Deputy
Speaker and in his absence Shri Abhay Verma, Hon’ble Chief Whip to present

the Fourth Report of the Committee on its behalf. \P_,\
Place : Delhi (Vijender Gupta)
Date : 234 March, 2026 Speaker/

Chairman BAC
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